
Step No 1:Go to navigation pane---> then select admin menu ---> Select Taken
on board

Taken on Board
( Advance hearing of
a case)

When advance hearing
petition is filed this taken on board
option is used to advance hearing
of the case to the current date

.

Step 2. On Clicking
“ Taken on board” --->
case type option will
open up (as shown below)
---> select case type
--> fill up case number,
year .and case details as
shown herewith *
Important point to
remember is to fill up the
date of hearing as the
current date.The next
date of the selected case
will be replaced by the
current date. The case
can then be viewed on
the Daily Board/Cause
list
.Further proceedings in
the court can be then
filled up as usual

Step 3. Click Submit to
save the data into the
system. The system will
display the message,
“Taken on Board



Successfully”
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